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Sagrarrane Arrears in Maharashtra

*929. SHRI R. R. BHOLE: Will the 
Minister of AGRICULTURE be pleas­

ed to state;

(a) how much arrears o'f  sugar­
cane price are tc  be  paid to the 
agriculturists, (factory-wise) in Maha­
rashtra; and

(•b) the steps being taken to pay 
the arrears to the cane growers with­
in a fixed time?

THE MINISTER OF AGRICULTURE 
AND  RURAL  RECONSTRUCTION 

(SHRi  BIRENDRA  SINGH  RAO): 
A statement showing the position  of 
arrears of sugarcane price payable by 
sugar factories in Maharashtra as on 
15th July, 1980 based on the informa­
tion furnished by the factories in the 
statutory returns is laid on the Tabic 
of the Sabha.

(b) The  liquidation  of sugarcane 
price arrears in the case of sugar fac‘ 
tories is the primary responsibility 0 
the concerned state Governments with 
whom the matter  is taken up fr0rJ] 
time to time. Apart from this, wliê\ 
ever found necessary, action under L 
Sugar Undertakings (Taking over o 
Management) Act, 1978 is also resor e 
to.
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Statement

Arrears  of suganane  price with sugar factories in Maharashtra as on 15th  July, 1980 based on the in­
formation  furnished by factories in statutory return

Name of Factory

Arrears in 
1980 for :

Lakh Rupees as on 15th July,

1979-80  1970-79  *977-70  Total
and 
earlier

Remarks

■:«) (2) (3) (4) (5)  (6)

i.  Ravalgaon  .  . 7-97 •• 7.97

q.  Niphad . 0.44 0-75 1.>9

3.  Kopergaou 4.7i 4.7i

4.  Ganeshnagar . o.47 15.*2 15-59

5.  Tilaknagar  . 3-42 * .*4 O.61 5-17

6. Shrigonda  . . o.35 0.25 0.60

7- Nira 1.13 0.61 2.20 3-94

8. Mali nagar * 6.43 3.50 9-93

9. B. Maharashtra 37-70 7.08 44.78

10. Phaltan 8.18 2.80 » .67 12.65

ii. Sangli 5 -OI 5.01

12.  Kolhapur 6.71 0.92 3-28 10.91

*3. Ichalkaranji 13.68 0.86 2.48 17.02

'4. Bhogawati  . .  .  7.58 0.21 0.15 7-94

!5- Terna 3.48 3.48

J6. Sangamner 4.66 4.66

Kalambar . 0.69 0.19 1.24 2.12

*8. Theur . 0.34 0.34

*9*  "Panzarkhan 2.27 .. — 2* 27

ao- Bhuinj 0.06 3.27 0.88 4.21

ai- Vishwas .  .. 0.20 3.02 3-22

aa* Jijamata o.74 16.87 I7.6l

a3- Vasant . 0.42 O.42

a4- Killari
2.38 O.OI 0.01 2.40

a5- Sillod 1.75 1.29 0.91 3-95

a®- l̂ongarkada • • 0.20 0.10 0.30

30-6-80
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(0 (a) (3) (4) (5) (6)

27. Parsoda . 0.39 0.39

28. Daulat . 0.75 0.84 0-45 2.04

29. Faizpur . . 0.05 0-33

00cn0

30.  Khedgaon . 0.15 O.15

31.  Bhadrakali . 1.21 I .21

32.  Sonai . 3.01 3.01 As on 
22-7-80

33.  Kada . 1.89 0.31 2 .20

Total 125.80 31 .60 44.37 201 .77

NOTE:—This excludes thc names of 37 factories which have reported nil arrears 

New Cropping Pattern for Pulses

*930. SHRI JANARDHANA 
POOJAJIY:

SHRI PIUS TIRKEY:

Will the Minister of AGRICULTURE 

be pleased to state;

(a)  whether new cropping pattern 
to boost production of pulses in the 
country  has been worked  by  the
I.C.A.R.; and

(b)  if so, what are the details in 
this regard?

THE MINISTER OF AGRICULTURE 
AND  RURAL  RECONSTRUCTION 

(SHRI  BIRENDRA  SINGH  RAO):
(a) Yes. Sir.  A number of crop se­
quences,  intercropping  and  mixed 
cropping systems involving short du­
ration varieties of  pulses have been 
evolved both for rainfed and irrigated 
farming conditions for boosting pulse 

production in the country.

(b)  The predominent crop sequences  recommended for different regions under inigaled 
and rainfed conditions  of the country are given below:—

I. North & North  Western Region #

(Punjab, Haryana, Rajasthna, Himachal Pradesh, Jammu & Kashmir and Western Uttar 
Pradesh)

A. Sequence Cropping 

Irrigated Rainfed

Kharif Rabi Zaid Kharif Rabi

Rice

Maize

Maize

Bajra

Wheat

Wheat

Potato

Wheat

—  Greengram

—  Greengram

—  Greengram

—  Greengram

Greengram

Maize

Urd

—  Mustard

—  Gram

—  Mustard




